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SHRI VASANT SATHE (Akola) :
Will your ruling cover the press also? If
that is so, then we will be satisfied.

MR. SPEAKER : So far as I am con-
cerned I am examining to see how far
the use of the word ‘goondai’ comes un-
der the breach of privilege.

SHRI C. M. STEPHEN : May I seck
a clarification on this?
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MR. SPEAKER : "Goonda’ had always
been an unparliamentary expression. But
he has denied that.

(Interruptions )

MR. SPEAKFR : I shall call you.
About the meaning, you come to my
Chamber and satisfy me. He has denied
having wsed this

SHRI C. M. STFPHEN : Sir. Mwy 1
sech a clarification?

MR. SPEAKER : I am sorrv. You are
completely holding us to ransom. 1 am
equally concerned with that. 1 may tell
vou that you are not the only people who
are concerned with that. We are also con-
cerned with that.

(Interruprionys )

MR. SPEAKER : Will you pleuse sit
down? 1 am not listening. | am not allow-
ing you. In fact. 1 have not permitted
any gentleman.

14.00 hrs.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU-
RAMAIAH) : We are not questioning
your ruling. Members are agitated to
know whether so far as the matter relat-
ing to the Indian Express is concerned,
you, are enquiring into it.

goWarehouse (Statement)

MR. SPEAKER : So far that word

is concerned, when he denies it, we will
enquire from the paper.

SHRI C. M. STEPHEN : What about
the word “goondai”?

MR. SPEAKER : I am keeping that
open.

14.01 hrs

STATEMENTS RE. THEFT IN AIR
INDIA'S IMPORT CARGO WARE-
HOUSE AT KENNEDY AIRPORT. NEW
YORK AND ATTACK ON THE INDIAN
AIRLINES OFFICE IN KABUL.

THF MINISTFR OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
On the 30th April at about 9.45 p.m. three
men entered Air-India’s import cargo ware-
house at Kennedy Airport, New Yorl, and
demanded that the store room be opened as
a4 new comignmenmt of diamond packages
hud been received on that day und was
in the vault. The three gunmen handcuffed
five members of Air-India staff on duty
and gaged them. They also tied up a
truck driver from Freight Forwarding
Agency and his armed escort who had
come to pick up freight from the ware-
house. The supervisor was hit on the head
with a pistol and compelled to open the
vault. One of the gunmen threatened fur-
ther violence to the staff but was restrained
by his other two companions. Apart from
a shght injury to the supervisor who was
hit on the head minor injuries were sus-
tained by the other staff due to manhandl-
ing and handcuffing.  According to Air-
India staffl two of the gunmen were Puerto
Ricans and one a while American.

After about un hour the security guard
of the Freight Agency managed to free
himself and telephoned to Police. Investi-
gations arc being conducied by the Police,
the Federal Burcau of Investigation and
Customs Security officials.

Of the 31 pachages stolen, 30 were from
Bombay and one from Frankfurt. Simce
the documents were also taken away by
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the gunmen, it has been possible so far
to ascertain that 16 packages, of which
15 were from Bombay amd ome from
Frankfurt, were valued at U.S. Dollars
2,74,763, 1t is understood that the remain-
ing 15 packages from Bombay were vafged
at approximately Rs, 20,80 lakhs.

Air-India’s Chief Securlty Manager from
Bombay 1s proceeding to New York to
linise with the local authorities. In so far
as AirIndia is concerned the loss of the
consignment of precious stones is covered
by insurance. The Ministry of Fxternal
Affairs is in touch with our Consul-General
in New York who has been asked to pursue
the matter with the local authoritles,

Sir, with your permission I would also
like to inform the House of a serious inci-
dent that occurred in Kabul on the 1st May
at about 6 00 p.m. According to informa-
tion so far received a person entered the
Indian Airlines office and directed the Chief
Traffic Assistant. Shri M. S. Sajwan, who
was on duty to stand up. The ntruder
whipped out 4 revolver and fired a shot
at the Traffic Amistant which fortunately
mised him. The Traffic Assistant, dis-
playing considerable courage and presence
of mind. rushed towards the intruder and
felled him with a blow on the head. The
intruder fired two more shots which also
missed. During the scuffie that ensued, the
Traffic Assistant hut the intruder on his
head and rendered him unconscions. An
open knife which the intruder was carrying
fell on the floor during the scuffie,

On hearing the revolver shotls some per-
sons collected, and the intruder's three ac-
complices who were standing outside the
office, started running away, The crowd
chased them and with the help of Police
these three accomplices and the intruder
were arresied. The revolver and the knife
bave been taken into possession by the
Police who are investigating the matter.

The Afghun authorities have been re-

quested to provide necessary protection for
Indiaa Airlipes office and staff. The Chief

MAY 3, 1973 Swpply of Foodgrams (Sratomenty 112

Vigilance Officer of Indian Alrlines b pro-
mduanﬁytl&cwhbdn

local amthorities. Bnhuyh Mm-
nistan is seized of the matter and is i
close touch with the local authorities.
14.05 hrs,

STATEMENT RE. SUPPLY OF FOOD-
GRAINS TO VARIOUS STATES

THE MINISTER OF STATE IN TH}
MINISTRY OF AGRICULTURE {SHRI
ANNASAHEB P. SHINDE): | have had
the privilege to place before the House the
present difficult food situation in the coun-
try and the steps taken to meet the food
requirements of the deficit and drought
affected States within the stocks that are
availuble with the Central Government.

In view of the severe drought conditions
prevailing in the States of Mabarashira,
Gujarat, Rajasthan and some parts of My-
sore and other States, supply of foodgramns
were stepped up consider®ly. During the
year 1972, public dstnbution was to the
extent of 10.5 million tonnes while during
1971, it was 7.8 million tonnes. Allotment
of foodgrains are made to the State Go-
vernments every month taking inlo account
the over-all availability in the Central Pool
and the needs of all deficit and drought
affected States. In view of the difficult
food supply position in the country result-
ing from last year's inadequate and errauc
rains and comsequent widespread drought
conditic ns 1n the country it has not been
possible to meet the entire demand made
by the State Governments. Every eflon
was made to meet substantially the require-
ments of the State Governments. The al-
lotment of wheat during the first 4 months
of this year has been to the extent of 4.9
to 5.2 lakh tonnes per month during this
period.

The procurement of wheat has started
in an encou-aging way. As against last
year's pmcurom of 3.1 lakh tonnes, the
current year's proctrement 3o !lr been



